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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday 22™ March, 2005/1 Chaitra 1927 (Saka)

No: 84

Hon' ble Members are hereby informed that the following three resolutions have been
selected on the basis of balloting. These would be taken up for discussion on Ist April, 2005:

S No. Name of Member Text of the resolution

1. Shri Mohan Singh “This House resolves that accredited journalists of

Bisht Delhi be provided with plots/flats for residential
purposes.”

2 Shri Ramvir “This House resolves that Industrial units in villages

Singh Bidhun being run by the original residents themselves,
should be kept outside the purview of House Tax.”

3 Shni Kanwar “This House resolves that in order to solve the
Karan Singh problems caused by the stray animals on the roads of
Delhi, cattle homes be constructed and emergent
necessary steps be taken to solve the problem of stray
animals.”
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